REPORT OF JOINT COMMITTEE WITH REFERENCE TO HON'BLE NGT ORDER IN
ORIGINAL APPLICATION N0.75/2023(WZ) IN THE MATTER HASANALI NURABHAI
NODOLIYA VERSUS COLLECTOR & DISTRICT MAGISTRATE (BANASKANTHA) &
ORS. '

1. BACKGROUND
This'application has been filed by Shri Hasanali Nurabhai Nodoliya with the
allegation that Badargadh Gram Panchayat, which is care-taker of a land at Survey
No. 498 of Badargadh Villagé, which is recorded as a Gauchar/Grazing Land has
permitted gutter connection and even itself constructed a gutter line for discharging
the untreated sewage into the said Gauchar Land, which is causing huge
environmental impairment (as per the épplicant), which has also caused health

issues to the local residents.

It is alleged by the Applicant that deepening the small part of land situated on
Colonial Land/Village Land, which is actually the Gat No. 498, recorded as a Gauchar
Land. In fact, the small pond is situated in Gauchar/Grazing Land and it is not a
Coloniall Land/Village Land. He has alleged that the pollution started happening

since March 2023 by installing the inlets and discharge of sewage waste there.

Shri Hasanali Nurabhai Nodoliya has filed an application before The Hon’ble NGT
Western Zone Bench, Pune and application has been accepted by The Hon’ble NGT
vide Original Application No.75/2023(WZ)

The Hon’ble NGT vide its order dated 15/05/2023 in Original Application
No0.75/2023(WZ) in the matter Hasanali Nurabhai Nodoliya Versus Collector &
District Magistrate (Banaskantha) & Ors. has_constituted a joint committee
comprisiné of The District Collector, Banaskantha, The District Development Officer,
Banaskantha and Regional Officer, Gujarat Pollution Control Board (GPCB) and
directed to visit the spot and conduct the inspection in presence of the Applicant
after giving prior notice and submit a report on factual aspects and action taken
report within a period of one month. The copy of the said NGT order is placed as
Annexure-A for reference. The relevant portion of order is reproduced below for

kind ready reference.
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“..10. The Committee is directed to visit the spot and conduct the inspection in
presence of the Applicant after giving prior notice and submit a report on factual

aspects and action taken report within a period of one month....."”

The joint committee comprises of following officers:

1. Shri Varunkumar Baranwal (IAS), District Collector, Banaskantha-District

2. Shri Swapnil Khare (IAS), District Development Officer, Banaskantha District
3. Shri].M. Chaudhary, RO, Gujarat Pollution Control Board, Banaskantha District

2. APPROACH

The GPCB being Nodal Agency of the joint committee, arranged the site visit on
5th July, 2023 and also intimated the applicant about the site visit telephonically. Shri

Varunkumar Baranwal (IAS), District Collector, Banaskantha-District, Shri Swapnil

¥Khare (IAS), District Development Officer, Banaskantha District, Shri ].M. Chaudhary,

Regional Officer, Gujarat Pollution Control Board, Banaskantha District, Shri R. L
Shaikh, Director-District Rural Development Agency (DRDA), Banaskantha, Shri D.N.
Kachhad, Mamalatdar (Rural), Shri Rakesh Pafel, Taluka Development Officer,
Palanpur, Shri Ashish Chauhan, Extension Officer, Taluka Panchayat, Palanpur, Shri
Mehulbhai Modi, Talati cum Mantri, Village Badargadh, Shri Igbalbhai
Varaliya,(Incharge Sarpanch), visited the site on 05/07/2023.

Shri Hasanali Nurabhai Nodoliya (Applicant) remained present during visit.

The members of the committee had discussion about the issue with Applicant,
Incharge Sarpanch and other villagers. The committee also captured few
photographs of the site during the visit. Accordingly, the observation & finding of the

committee are covered in this report.

. ABOUT THE ISSUE OF GAUCHAR LAND

Survey No. 498 of village Badargadh is Gauchar land, which is low lying area in
the village and surrounded by residential houses on three sides (total @ 457 nos of
houses). Relevant document of Badargadh Gram Panchayat in this regard is placed
as Annexure-B -1 & B-2 for reference.

Domestic waste water @ 183 KLD from these surrounding residential area flows in
to this Gauchar Land through drainage ﬁet work as per natural gradient and gets

accumulated along with storm water. There is no any industrial units in this village

area.
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At this Gauchar land “Grey Water Treatment Plant” of capacity 200 KLD is already
constructed by DRDA under the scheme of Swatch Bharat Mission which has been
made operational on 22-7-2023. Treated wastewater of grey water treatment plant

will be discharged on land for irrigation purpose in nearby agriculture farms.

. OBSERVATIONS AND FINDINGS

Site inspection of village Badargadh is carried out by joint committee on
05/07/2,023 in presence of Shri Hasanali Nurabhai Nandolia, Shri Igbalbhai

Varaliya, (Incharge Sarpanch) and other villagers.
During site visit following are the observation and findings;

1. Survey No. 498 (0ld Survey No. 373/A/1/1 paikiZ) of village Badargadh is
Gauchar/Grazing land and also low lying area filled with domestic wastewater
along with storm water.

2. Generated domestic wastewater is flowing into Gauchar land at Survey No. 498
through drainage network due to natural gradient.

3. Total area of Gauchar land is 15.18 Ha. out of which 01 Ha. Area is filled with
untreated domestic wastewater mixed with storm water.

4. Survey No. 498 is only low lying area in the village. So that domestic waste
water as well as storm water gets accumulated at said location. A

5 DRDA - Banaskantha has constructed “Grey Water Treatment Plant” having
cépe{city 200 KLD under the scheme of Swachh Bharat Mission (Gramin) at this
Gauchar Land and its operation is. yet not commenced, as installation of
mechanical equipments and electric connection yet remains.

6. Applicant informed that domestic wastewater is discharged at this Gauchar land
from March, 2023 onwards, while other villagers informed that due to low lying
area and natural gradient, domestic waste water from Kadiwala vas, Police'vas,
Nearby Talav, Opposite Talav (behind Kabrastan), Rahatpura Area & Thakor
vas flows in to this Gauchar land since last 25 years.

7. Applicant and other villagers are convinced if domestic wastewater is treated in

the “Grey Water Treatment Plant” and utilized for agriculture farming.

The Panch Rojkam of the joint inspection carried out at site during visit is attached

as Annexure- C-1 & G-2. Photograph taken during visit is attached as Annexure-D.

3
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1. The “Grey Water Treatment Plant” has been made operational after installation

5. ACTION TAKEN

of mechanical equipment and obtaining electric connection.

2. Treated domestic wastewater will be utilized for irrigation purpose in nearby
agriculture farms.

3. Gujarat Pollution Control Board issued Show cause Notice to Gram Panchayat,
Badargadh for commission operation of Grey Water Treatment Plant at the
earliest and to stop disposal of municipal solid waste at this Gauchar land. Copy

of same is placed as Annexure-E for reference.

6. CONCLUSION:

1 1= Shri Swapnil Khare (IAS), District Development Officer, Banaskantha District,

inaugurated this Grey Water Treatment Plant on 22-7-2023 in presence of Shri

%  Hasanali Nurabhai Nodoliya (Applicant), Incharge Sarpanch and other villagers.
Few photographs of inaugural function organized at site on 22-7-2023 are
attached as Annexure- F.

2. Installation of mechanical equipment and electric connection for this “Grey
Water Treatment Plant” is completed and now it’s ready to operate. .

3. Regular functioning of this “Grey Water Treatment Plant” will commence after
makiné agreemenf with farmers for utilizing treated waste water for irrigation
purpose.

4. Through regular operation of Grey Water Treatment Plant, entire quantity of
domestic waste water accumulated at this Gauchar land will be lifted, treated
and utilized for agriculture farming, which will resolve the issue of pollution at

this Gauchar land.

PN \
At e w

Q. .
J. M. Chaudhary Swapnil Khare (IAS) Varunkumar Baranwal (IAS)
Regional Officer District Development Officer District Collector
GPCB -Banaskantha Banaskantha District Banaskantha District

B
%
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Aa&xure-A

Item No. 4 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)

Original Application No. 75/2023(WZ)

Hasanali Nurabhai Nodoliya
..... Applicant
Versus

Collector & District Magistrate (Banaskantha) & Ors.
....Respondent(s)

Date of hearing: 15.05.2023

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER

Applicant : Applicant in-person

ORDER
1. This application has been filed with the allegations that
Respondent No. 4/Badargadh Gram Panchayat, which is current legal
occupier and care-taker of a land at Survey No. 498 of Badargadh Village,
which is recorded as a Gauchar/Grazing Land (proof thereof is annexed
as Annexure A-1), has permitted gutter connection and even itself
constructed a gutter line for discharging the swage filth, untreated waste
water and liquid filth into the said Gauchar Land, which is causing huge
environmental impairment, which has also caused health issues to the

local residents.

2. Applicant has drawn our attention to the Resolution of the Gram
Panchayat dated 08.06.2021, which is annexed as Annexure A-3, where-
in our attention is drawn to Resolution No. 3 i.e. “Deepening of a small
lake in the Colonial-Land [Village-Land]”. It is alleged by the Applicant

that pursuant to the passing of this Resolution on 08.06.2021, the Gram
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Panchayat/Respondent No. 4 undertook to deepening the small part of
land situated on Colonial Land/Village Land, which is actually the Gat
No. 498, recorded as a Gauchar Land. In fact, the small pond is situated
in Gauchar/Grazing Land and it is not a Colonial Land/Village Land. He
has alleged that the pollution started happening since March 2023 by
installing the inlets and discharge of sewage waste there. He has also
annexed photographs of the said area, which is annexed at page nos. 52

to 59 of the paper book.

3. On the basis of above, we find that prima facie case impacting
adversely on environment is made out, therefore, we deem it proper to

admit this application. We accordingly admit the same.

4. Registry is directed to issue Notice to the Respondents, returnable

within 04(four) weeks.

5. Applicant is directed to provide copy of the application and relevant

documents to the Respondents within a week.

0. Respondents are directed to submit their reply within 04(four)

weeks providing copies of the same to the other parties in advance.

7. Applicant is also directed to take necessary steps for service upon

the Respondents by both ways and also through available e-mail.
8. We also deem it appropriate to constitute a Joint Committee
comprising one member each of:-

(i) The District Collector, Banaskantha;
(ii))  The District Development Officer, Banaskantha; and

(iij) The State Pollution Control Board (SPCB).
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9. The State Pollution Control Board (SPCB) shall be the nodal agency

for coordination and logistic support.

10. The Committee is directed to visit the spot and conduct the
inspection in presence of the Applicant after giving prior notice and
submit a report on factual aspects and action taken report within a

period of one month.

11. The report in the matter be filed by the Committee by e-mail at ngt-

pune@gov.in preferably in the form of searchable PDF/ OCR Support PDF

and not in the form of Image PDF.

12.  Applicant is directed to supply the required documents and copy of
the application to the Members of the Committee within three days from

today.

13. A copy of this order be communicated to the above-mentioned

Committee forth-with for compliance.

Put up this matter on 21.08.2023

Dinesh Kumar Singh, JM

Dr. Vijay Kulkarni, EM

May 15, 2023
Original Application No. 75/2023(WZ)

P.Kr
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102 Annexure- B-1

Badargadh Gram Panchayat,

Mouje: Badargadh, Tehsil: Palanpur, Dist.Banaskantha.

Round seal of
Badargadh Gram
Panchayat, Teh.
Palanpur,DisL.BK.

o3 .+ Certificate ::

Page NO\SQ ' . . -
Hereby certificate issued that while verifying Assessment

Date: . . :
& 7' JUL \2073Register of Badargadh Gram Panchayat, particulars of
residential houses which is situated surrounding Survey

no.496 is as under.

Sr. | Name of Street P:roperty No. to | Total Buildings.
Property No.
1 | Kadival vas (Nr.Old 216 to 226 11 buildings.
Imamwada)
2 Police Vas. 227 to 238 12 buildings.
3 | Near Pond. 239 to 319 .| 63 buildings and
) L 8 open plot.
4 | Opposite pond (Behind " 320 to 439 198 buildings
cremator) i 45 /| and 22 open plot
5 | Opposite Pone (Behind 1711 to 1754|338 bulldmgs 6
| cremator) [ Ope;ﬁ_pféjt;
6. |Rahatpura Area. 440 to 688" [ 228 Buildings &
| | | 21 operplor
7. | Thakor vas. ) 701 to 707 ".|7 buildings,
Total buildings. 457 buildings &
" 67 plots.
Place: Badargadh. Sd/ illeei G
Date:13/07/2023. : /c lg;g;tgﬁch Talati Ci(ix/lﬂnfgﬁf

Badargadh Gram Panchayat. ~Badargadh Gram Panchayat.

EMTRTINGIA SR |
W,’ 'z true and Corerec! ‘ ik
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gecumiria from Gujarati/
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R~ . Annexure- C-1
2 ) ScrlalNo.....iﬂéﬁl....
Book No......... 0.7 ...

"/
age Nowuuurees. S e
g:?g !qo ) nm Date: 05/07/2023.
WA 7 JUL. 2020 Page No.1
: Rojkam :

Today on date 05/07/2023 applicant Mr. Hasanali
Nurabhai Nandoliya, Res. Badargadh, had prefer
Application no.75/2023 before National Green Tribunal,
in reference to said Respected Collector, Banaskantha,
District Development officer, Banaskantha, Tehsil
Development officer and Mamlatdar Palanpur had visited
site in presence of people of village and applicant Hasanali
Nurabhai Nandoliya, due natural stream of water stored
in Gauchar land of village Badargadh, bearing survey
no.498 and its old survey no.373/a/1/1 paikee 2 it has
become like pond. In which due to natural slope rainy
water get accumulated here, moreover surrounding this
place situated residential area drainage lines whose slope
is not found at other place so at the said place disposal of
dirty water is made. At this place no water is disposed off
by virtue of pumping but natural rainy water and due to
drainage water, water is stored here. On the said bank of
pond presently gray water treatment is in progress, whose
structure has become ready, for the said gray water
treatment plan demanded electrfcity connection. If after
obtaining _,_erl'ectric connegtion dirty water treatment
process is started then éﬁplicant and village people are
agree. In this manner t&day at the time of site visit in the

presence of Applicant Hasanali Nurabhai Nodoliya, the

Thic )5 true and Corract
Translation o1 the Original
eozuments from Gularatl/
Hilin to English which

Ptadiuce  batoro gnm.
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operation of disposal of water of said pond is made by
gray water treatment plant, applicant gives his consent
and present all village people had also given their consent.
Moreover applicant state that gray water treatment plant
should be activate speedily. Moreover on the said place for
disposal of dirty water of drainage which is situated at

here, no slope is found at any other place so at the said

place disposal of drainage line water made here. Moreover
for disposal of dirty water excluding this place any other
place is not available, so drainage line water is disposed
here. -

Moreover applicant is asked about disposal of dirty
water, they state that since March-2023 drainage water is
disposed here, but this matter informed to present village
people, all village people states that at the said place since
so many years drainage line water is disposed, such
statement made by village people in public with complete
harmony voice, which has took about 25 years, such
stated by village people.

In this manner above Rojkam is according to our

dictation which is today executed in our presence.

Place: Badargadh. Sd/ illegible 5/7/23.
Date:05/07/2023. Collector, B.K.
Sd/ illegible Sd/illegible 5/7/2023.
J.M.Chaudhary, District Development officer, B.K.
GPCB - Palanpur.
Sd/ illegible Sd/illegible 5/7

hs i ,‘l';"‘,’f g?-.;a'(ﬁasanali Nandoliya) Mamlatdar Palanpur (Rural)

cocuments from Gu]arl?ul
Wit in to English whith

produc? baefore rr;:.

SHILPA P. MEHTA -4 77 JuL.2023
. NOTARY
JOVT. OF INDIA
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Jahedaben Idrisbhai Khorajiya. Sd/ Jaheda Sd/ illegible 5/7/23.

Sd/ M.S.Modi.

Abdulbhai Habib Aaglodiya
Habibbhai Vajirbhai Varaliya
Ashadbhai A.Rehman Nandoliya
Ibrahimbhai Dadu Chaudhary
Junedbhai Habibbhai Khorajiya.
Sllauddinbhai Hasanbhai Varaliya
Abbasbhai Jivabhai Marediya.
Aslam Mahmad Varaliya

Rafik Habib Varliya.

Mahebub Vali Khorajiya.

Salim Abdul Khorajiya.

Aamin Sharif Khrajiya.

Asad Nandoliya.

Subhashbhai P.Chauhan.
Masud Ismail Khorajiya.

Basid Igbal Nandoliya.

Chauhan Danabhai Punjabhai
Dineshbhai Virabhai Chaudhan
Aabid Yusuf Aaglodiya

Ismail Dosan Manasiya
Inamulla Ismail Malpara.

Said Mahmmadali Nonsola
Uvesh Aabid Aaglodiya

Sohil Suleman Varliya.

Parthiji Sonaji Bhil

Ahmad Ishad Nonsona.

Abdulla Ishak Nonsola.

Habib Valli Malpara

Sahid Hanif Nonsola

Said Asad Nondoliya

Kasab Igbal Nandoliya

Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible

Sd/ illegible

Sd/illegible
Sd/illegible

Sd/ illegible

Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible

Sd/ illegible

Sd/illegible

Sd/ illegible

Sd/illegible
Sd/illegible
Sd/illegible

Igbalbhai Jamalbhai Varaliya. Sd/illegible
Sd/ illegible
Sd/ illegible

Sd/Parthiji Sonaji Bhil.

Sd/ illegible

Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible

47 L3

Thi3 [s true and Corract
Traustation of the Original
dqocuments from Gujarali/
Mitrtdt In to English which
produ belore [me.

SHILPA P. MEHTA
NOTARY
GOVTY. OF INDIA
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Mahmad Suleman Khorajiya.
A.Raheman Ibrahim Chaudhary
Idrishbhai Daudbhai Khorajiya.
Sheru Imran Abdul

Roshanben Abbas Varaliya
Chaudhan Khemabhai Dharmabhai
Usman Yusuf Aaglodiya.

Hanif Miyanji Nonsola

Maiz Aamin Khorajiya.
Bhoraniya Mujkir Ishak
Zakiraben Aamin Khorajiya
Raishaben Rafik Varaliya
Mohmmad Usman Aaglodiya
Taherabanu Aiyub Kadiwal
Mahiada Igbal Kadiwal

Varaliya Suraiyaben Imtiyasbhai

Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
Sd/illegible
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Annexure - D

Photographs taken during site inspection by Joint committee
on 05/07/2023 at Village Badargadh, Taluka- Vadgam, District
-Banaskantha.

Site visit carried out on 5-7-2023 by joint committee at site of village-
Badargadh
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Annexure - D

Domestic waste water along with storm water accumulated at Gaucher
Land

-

Grey Water Treatment Plant constructed
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Annexure - D

@O"\' shet onivivo Z1x \
~~ Vivo Al camera

Rojkam carrd out at site during inspection on 05-07-2023




- GUJARAT POLLUTION CONTROL BOARD
ARYAVARAN BHAVAN, SECTOR 10-A,

e W
R Anexure. E GANDHINAGAR - 382010,
G“PC"B (T) 079-23232152

BY R.P.A.D.
SHOW CAUSE NOTICE

WIEREAS, Badargadh Gram Panchayat, village- Badargadh, is situated at Ta: Palanpur,
Dist: Banaskantha.

ANDWHEREAS, during visit of Gauchar Land S. No.- 498 of Badargadh village on
13/07/2023 by the Board Officials, it was observed that:

1) Domestic Wastewater generated from residential houscholds of Badargadh village is
accumulated at Gauchar Land (S. No.-498 of Badargadh Village).

2) Solid waste generated from households is disposed at Gauchar land (S. No.-498) of
Badargadh village.

In view of above, you are called upon to show cause and submit action taken report with
reference to above within 7 days, failure to which further action will be initiated.
IFor and on behalf of
Gujarat Pollution Control Board

%ﬂ\‘})

(Mchul Patel)
Unit Head- Palanpur
No. GPCB/BK-Gen-Com-16(6)/ID- 20011/ Date:

ISSUED TO:

Gram Panchayat Badargadh,
lage- Badargadh,

Ta: Palanpur, Dist: Banaskantha.

Copy to:
1. The District Development Officer (DDO), Sardar Patel Panchayat Bhavan, Palanpur .
Banaskantha — 385001...For information please.

The Regional Officer,

G.P.C.Board, Palanpur

Room No.20-24,3rd {leor,

Jilla Seva Sadan-2¢

Joravar Palace, Palanpur,

Dist: Banaskantia—385001.......... For monitoring and compliance verification
Select Iile (BR-Gen-Com-16(6)/ID- 20011)
Select File (BK-Gen-57)

o

lad

s

Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat.gov.in
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Annexure - F

Photographs of Grey Water Treatment Plant inaugural
function organized at Village- Badargadh on 22-7-2023.

Shri Hasanali Nurabhai Nodoliya (Applicant), Incharge
Sarpanch and other villagers remained present at this
inaugural function.
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Annexure - F

Installation of mechanical equipment and electric connection
for this “Grey Water Treatment Plant” is completed.
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